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| G.S.R. 175(E).—1In exercise of the powers conferred by section 5 of the Indian Pdrts Act, 1908, and in
supersession of ihe Notification of the Government of India in the Ministry of Surface Transport No. G.5.R. 468(E) dated
7" May, 1990, No. G.S.R. 469 (E) dated 7" May, 1990, and GSR No. 617(E) dated 24/08/2001, except as respect Lo
things done or omitted to be done before such supersession, the :(_Ecnlral Govn:rnmcnt;-lmrehy.declglres'that the extent of
Izmdwm‘fd limits of the Port Blair Port in the Union Territory of the Andaman and{Nicobar Tslands specified in column (2)
of the Table annexed hereto with their positions indicated in the corresponding :.‘_:Tntry in column (3) in the below
mentioed Table shall, for the purposes of the said Act, be as specified ngain‘sk‘ each port in cdlumn (4) in the below
mentioned Table. Port limits for all other Ports in A&N Islands remains unchanggd;— \ : :
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